STATEMENT SHOWING THE INSTITUTION, DISPOSAL AND PENDENCY OF CIVIL AND CRIMINAL CASES

IN THE MONTH OF JUNE, 2016 IN THE HIGH COURT OF TRIPURA AT AGARTALA

TOTAL

OPENING | NSTITUTION PLoE b s pisposaL | No-OF
SHORNIRCECoRiiarca =l B e B e O F SIS ONEE NG SINGLE BENCH FULL BENCH LOK ADALAT| puminG THE | CASES
INLMNE | REGULAR | Wimine | ReGULAR | INLMINE | REGULAR | SETTLED | wmont | PENDING
CIVIL (MAIN) CASE:
1 RFA 58) 4 0 0 0 0 0 0 0 0 63
2 MFA 6 0 0 0 0 1 0 0 0 1 5
3 MFA (FA) 0 0 0 0 0 0 0 0 0 0 0
4 MFA (WC) 22 0 0 0 0 0 0 0 0 0 2.2
5) FAO 9 1 0 AL 0 0 0 0 0 il 9
6 ARB.P il 13 0 0 0 7 0 0 0 l 17
7 ARB.A 5 0 0 0 0 0 0 0 0 0 3
8 MAT APPL 31 1 0 4 0 0 0 0 0 4 28
9 FA 30 1 0 1 0 0 0 0 0 1l 30
10 MAC 317 8 0 0 0 6 0 0 7 13 Sii2
11 ITA 3 0 0 0 0 0 0 0 0 0 3
12 CROSS OBJECTION 25 0 0 0 0 It 0 0 0 1 24
113 LA.APPL 178 0 0 0 0 20 0 0 0 20 158
14 CE.REF 0 0 0 0 0 0 0 0 0 0 0
15 CRP 60 6 0 0 0 9 0 0 0 9 ey
16 REV.PET 4 6 0 0 0 2 0 0 0 2 8
a0y TSP (E) 6 0 0 0 0 0 0 0 0 0 6
18 CONT .CAS (C) 10 2 0 0 0 0 0 0 0 0 2
1) CONT.APPL(C) 0 0 0 0 0 0 0 0 0 0 0
20 CO.APPL 0 0 0 0 0 0 0 0 0 0 0
2.1 COLPET 1 0 0 0 0 0 0 0 0 0 i
22 WP (C) 904 244 0 159 0 81 0 0 0 100 1048
23 WA 66 100 0 0 0 0 0 0 0 0 77
24 WP (C) (PIL) 2 1 0 ) 0 0 0 0 0 5 23
25 WP (C) (CAT) 4 0 0 0 0 0 0 0 0 0 4
26 WP (C) (HC) 0 0 0 0 0 0 0 0 0 0 0
2 RSA/SA 890 6 0 0 0 14 0 0 0 14 1Sy
28 SAO 1 0 0 0 0 0 0 0 0 0 ik
28 EX.PETN 0 0 0 0 0 0 0 0 0 0 0
30 EL.PETN 0 0 0 0 0 0 0 0 0 0 0
TOTAL 1976 304 0 30 0 141 0 0 7 178 2102




CIVIL (MISC) CASE:

31 CM.APPL 408 0 0 5 0 i3 0 0 0 18 390
32 CAVEAT 1 i 0 1 0 0 0 0 0 1 1
TOTAL 409 0 6 0 13 0 0 19 391
CRL. (MAIN) CASE:
33 CRL.A(J) 139 8 0 0 0 0 0 0 0 0 147
34 CRL.A 72 3 0 0 0 0 0 0 0 75
35 CRL.REV.P 167 7 0 0 0 15 0 0 0 15 159
36 CRL.PETN 83 6 0 0 0 5 0 0 0 5 34
B CRL.LP 8 2 0 0 0 2 0 0 0 2 8
38 CRL (D) REF. 1 0 0 0 0 0 0 0 0 0 il
39 TRP (CRL) 0 0 0 0 0 0 0 0 0 0 0
40 WP (CRL) 3 1 0 1 0 0 0 0 0 1 3
41 CONT . CAS (CRL) 3 2 0 2 0 0 0 0 0 2 3
42 AB 6 20 0 0 0 17 0 0 0 17 9
43 BA 6 6 0 0 0 10 0 0 0 10 2
TOT 438 55 0 3 0 49 0 0 0 52 441
CRL (MISC) CASE
44 CRL.M.APPL 54 0 0 0 0 il 0 0 0 1 58
45 CRL.MC 0 0 0 0 0 0 0 0
TOTAL 54 0 0 0 0 1 0 0 0 53
2877 360 0 39 o 204 o 0 7 250 2987




HIGH COURT OF TRIPURA, AGARTALA
DISPOSAL INFORMATION SYSTEM (DIS)
STATEMENT SHOWING THE YEAR -WISE PENDENCY OF CASES AT THE END OF JUNE, 2016 IN THE HIGH COURT OF TRIPURA AT AGARTALA

Sl. No. CATEGORY OF CASES 2002 2005 2006 2007 2008 2009 2010 2011 2012 2013 2014 2015 2016 PEL%TE/:\ILCY
CIVIL (MAIN) CASES:
1 |rFa 0 0 0 0 0 0 1 3 9 13 11 16 10 63
2 |mFa 0 0 0 0 0 1 0 0 il 1 1 1 0 5
3 |vFa(FR) 0 0 0 0 0 0 0 0 0 0 0 0 0 0
4 |MFa (we) 0 0 0 0 0 0 0 0 6 4 6 6 0 22
5 |Fro 0 0 0 0 0 0 0 2 0 2 1 2 2 9
6 |arB.P 0 0 0 0 0 0 0 0 0 0 0 1 16 i
7 |arB.A 0 0 0 0 0 0 0 2 1 0 0 0 0 3
8 |uaT apPL 0 0 0 0 0 0 0 i 2 3 6 9 7 28
9 |[ea 0 0 0 0 0 0 0 3 i 3 8 10 5 30
10 |mac 0 0 0 0 0 0 0 3 11 103 96 68 31 312
11 |1Ta 0 0 0 0 0 0 0 0 0 3 0 0 0 3
12 |CROSS OBJECTION 0 0 0 0 0 0 0 0 2 7 9 2 24
13 |LA.APPL 0 0 0 0 1 2 0 3 8 55 48 36 5 158
14 |CE REF. 0 0 0 0 0 0 0 0 0 0 0 0 0 0
15 |crp 0 0 0 0 0 0 0 i 0 0 0 15 a1 57
16 |REV.PET 0 0 0 0 0 0 0 0 0 0 1 1 6 8
17 |TRE(C) 0 0 0 0 0 0 0 0 0 0 0 5 1 6
18 |conT.cas (c) 0 0 0 0 0 0 0 0 0 0 1 0 il 12
19 |CONT.APPL (C) 0 0 0 0 0 0 0 0 0 0 0 0 0 0
20 |co.APPL 0 0 0 0 0 0 0 0 0 0 0 0 0 0
21 |CO.PET 0 0 0 0 0 0 0 0 0 0 0 1 0 1
22 |we(c) 1 i 4 4 4 7 7 29 22 57 134 252 526 1048
23 |wa 0 0 0 0 0 0 1 0 5 3 16 19 33 i
24 |we(c) (PIL) 0 0 0 0 0 0 0 0 0 1 5 10 7 23
25 |WP(C) (CAT) 0 0 0 0 0 0 0 0 0 1 0 3 0 4
26 |wp(C) (HC) 0 0 0 0 0 0 0 0 0 0 0 0 0 0
27 |rsa/sa 0 0 0 0 3 1 il 9 24 54 36 43 21 191
28 |smo 0 0 0 0 0 0 0 0 0 0 0 1 0 1
29 |EX.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0 0
30 |EL.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 1 1 4 4 7 11 10 56 92 310 379 503 724 2102

Fourteen Writ Appeals of 2010, 2012, 2013, 2014, 2015 & 2016 can not be listed as none of the Hon ble puisne Judges can hear these.
WP(C) No.264/2002 has been restored as per Hon'ble Court’s Order dated 07.06.2016.




TOTAL

Sl.No. | CATEGORY OF CASES 2002 2005 2006 2007 2008 2009 2010 2011 2012 2013 2014 2015 2016 | PENDENC
Y
CIVIL (MISC)CASE
31 {CM.APPL 0 0 0 0 2 15 21 27 58 84 102 81 0 390
32 |CAVEAT 0 0 0 0 0 0 0 0 0 0 0 1 0 1
TOTAL 0 0 0 0 2 15 21 27 58 84 102 82 0 391
CRL. (MAIN) CASE
33 |CRL.A(J) 0 0 0 0 0 0 0 1 2 i3 24 68 3¢ 147
34 |CRL.A 0 0 0 0 0 0 0 0 3 9 16 30 17 5
35 |CRL.REV.P 0 0 0 0 0 1 4 0 05 12 46 41 30 159
36 |CRL.PETN 0 0 0 0 0 0 0 0 12 4 4 6 8 34
37 |CRL.LP 0 0 0 0 0 0 0 0 0 0 0 0 8 8
38 |CRL(D)REF. 0 0 0 0 0 0 0 0 0 0 0 i 0 1L
39 |TRP(CRL) 0 0 0 0 0 0 0 0 0 0 0 0 0 0
40 |WP(CRL) 0 0 0 0 0 0 0 0 0 0 il 1 1 8
41 |CONT.CAS (CRL) 0 0 0 0 0 0 0 0 0 il 0 1 1 3
42 |AB 0 0 0 0 0 0 0 0 0 0 0 0 98 g
43 |BA 0 0 0 0 0 0 0 0 0 0 0 0 2 2
TOTAL 0 0 0 0 0 1 4 1 42 39 91 148 204 441
CRL (MISC) CASE
44 |CRL.M.APPL 0 0 0 0 0 4 2 3 14 i3] 9 8 0 58
45 |CRL.MC 0 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 0 0 0 0 0 4 2 3 14 13 9 8 0 53
GRAND TOTAL 1 7 4 4 9 37 37 87 206 446 581 741 928 2987




